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€1  

Order of the Division Bench delivered by 

Hon'ble Srj A.B.Gorthi, Member (Mmn.). 
-- 	 * 

c 	 1: 

Le&tne Stahdihg counsel for the respondents 

has shoWü its b.R.M., Seciinderabd letter dated 6.4.94 

which itô t effect that su.bistence allowance amountihg 

to Rs42,246/- and P.L.B.'artount'of Rs.4,521/- have been 

paid to the apliànt'n 24.2.1994 and 17.3.94 respective'y, 

It is thus seen that the respondents have sufficiently 

complied with our  jgement in OA.906/92. 

Learned counsel for the Contempt Petitioner 

took some time to obtain further instructions from the 

applicant. No useful purpose would be served by furth&rrg 

'1 this case4f the applicant feels that our judgement in 

OA.906/92 hasknot been adequately complied with it will 

be open to him to approach the Tribunal again in accordance 

	

with law• 	
7. 

Contempt Petition is thus disoosed of with 	N 

no order as to costs. 

- 
T.CHqDRASE1AKA RDt) 	 (A.B .GORTI) 

Member (Judi.) V 	 Member (Pdmn.) 

I 	
Dated; 15th April, 1994 

I (Dictated in Open Cou rt) 




